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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION No. 487/2024

In the matter of:

Sandeep & Anr. Applicant
Versus
Uttar Pradesh Pollution
Control Board & Ors. Respondents
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Sr. No. Particulars Page
No.
1. Inspection Report in compliance to the Hon’ble NGT (PB) order dated 29.04.2024
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4. | Annexure — 111 A copy of Google earth image of the alleged brick kiln.
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INSPECTION REPORT IN COMPLIANCE TO THE HON’BLE NGT (PB)
ORDER DATED 29.04.2024 IN O.A.NO. 487/2024 IN THE MATTER OF
SANDEEP & ANR. Vs. UTTAR PRADESH POLLUTION CONTROL
BOARD & ORS.

1. BACKGROUND

The Hon’ble National Green Tribunal (Principal Bench) (hereinafter
referred to as “NGT") vide order dated 29.04.2024, disposed of the matter

and directed as below:

"...4 Hence, we require the representative of the Member
Secretary, Central Pollution Control Board (CPCB) to carry
out the spot inspection, ascertain the truthfulness of the
allegation and also find out the status of implementation of
the closure orders as also the orders of imposition of EC and
the status of imposition of EC for all the past violations. The
representative of the Member Secretary will carry out this
exercise within a period of two months from today and will
submit a copy of the report to the Registrar General of the
Tribunal and another copy of the report to the Member
Secretary, UPPCB, who, on receipt of the report, will take
appropriate action by duly following the principles of natural
Justice and will submit the action taken report before the
Registrar General of the Tribunal within four months by e-
mail. If found necessary, the matter will be listed for
consideration before the Bench..."

A copy of the Hon’ble NGT order dated 29.04.2024 is annexed as

Annexure-I.
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2. DETAILS OF THE GRIEVANCES RAISED IN O.A. NO. 487 OF .

2024

The grievances raised in Original Application (hereinafter referred to as

OA) 487/2024, are as below:

Brick-kiln namely M/s Shriram Ent Udhyog is illegally operated at Village
Chhongwa, Police Station Chharra, Tehsil Atrauli and Janpad, Aligarh
without obtaining NOC/Consent under the Water (Prevention and Control
of Pollution) Act, 1974 and the Air (Prevention and Control of Pollution)
Act, 1981.

The closure order was issued by Uttar Pradesh Pollution Control Board
(hereinafter referred to as “UPPCB™) dated 04.04.2022, but despite the said
closure order, the brick-kiln continues to operate.

Environmental Compensation (hereinafter referred to as “EC”) of Rs.
7,37.000/- was imposed by UPPCB. However, this has remained a paper
formality, and no efforts have been made by UPPCB to recover the EC.
The Consent to Operate was granted by UPPCB based on false documents.

The consent was later revoked following a complaint from the Applicant.

. COMPLIANCE STATUS OF THE HON’BLE NGT (PB) ORDER

DATED 29.04.2024

In compliance to the Hon’ble NGT (PB) order dated 29.04.2024, Smt. Anamika
Sagar, Scientist 'E', CPCB, inspected the brick-kiln i.e M/s Shriram Ent Udhyog,

Village Chhongwa, Tehsil Atrauli, Janpad, Aligarh (hereinafter referred to as

“brick kiln™) on 30.05.2024 to ascertain the truthfulness of the allegations, status

of implementation of the closure orders and status of imposition of EC for all
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the past violations. Photographs of the site inspection are annexed as Annexure-

II.

il
iii.

iv.

4. OBSERVATIONS MADE BY CPCB DURING THE INSPECTION
ON 30.05.2024

. The brick kiln is located at Village Chhongwa, Tehsil Atrauli and Janpad,
Aligarh and latitude and longitude of the brick kiln is 27.96746 and
78.382885 respectively.

The brick kiln was found non-operational.

The brick-kiln was based on zig-zag technology.

The nearest habitation from the brick kiln is Chhongwa Village (having
more than 20 houses), which is located at a distance of about 600 meters.
A Mango Orchard is also located at a distance of about 560 meters. Google

earth image of the alleged brick kiln is annexed as Annexure-III.

5. DOCUMENTARY EVIDENCE COLLECTED BY CPCB FROM
REGIONAL OFFICE, ALIGARH, UPPCB

As per the information/documents provided by Regional Office, Aligarh,
UPPCB (hereinafter referred to as “RO, Aligarh™) following is humbly

submitted:

Closure Direction dated 04.04.2022 issued by UPPCB to the Brick-kiln

Based on a complaint received from Shri Sandeep Kumar on 24.03.2022,
the officials from RO, Aligarh, UPPCB inspected the brick-kiln on
28.03.2022. During the inspection, it was observed that the brick kiln was
operating without valid CTO and in violation of Uttar Pradesh Brick Kilns
(Siting criteria for establishment) Rules, 2012, notified vide notification

dated 27.06.2012 by Government of Uttar Pradesh. Copies of the complaint
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and inspection report of RO, Aligarh, UPPCB are annexed as Annexure-1V

& 'V respectively.

[n view of above non-compliances, the UPPCB issued closure direction to

the brick kiln vide letter dated 04.04.2022. A copy of the closure direction

dated 04.04.2022 is annexed as Annexure-VI.

Details of the inspections carried out to verify the enforcement of
closure direction dated 04.04.2022 issued by UPPCB

Date of{Operational Inspected by Remarks
inspection [Status
26.05.2022| Closure « District Closure direction enforced
direction Administration,by the Joint Team
enforced Aligarh, Copy of the inspection
by the Joint » RO-Aligarh, | is annexed as
; UPPCB, J
Team . Zila Pan.chayal, IAnnexure-VII
Aligarh and
« Police
department,
Aligarh
01.06.2022] Operational [Based on the news  |For violation of closurg

items published in
daily newspapers,
Officials from RO,
Aligarh, UPPCB
inspected the brick-
kiln

direction, an EC of Rs.
7,37.500/- for 59 days of
violation (from 04.04.2022
to 01.06.2022) was
recommended by RO-
Aligarh, to HO, UPPCB.
vide letter dated|
04.06.2022. The EC has
been calculated based on
ithe methodology developed|
by CPCB,
considering repeat]
violation factor. Copies of
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the letter and inspection
report are annexed as
Annexure-VIII & IX
frespectively.

I~
th
[
(e ]

.2022 INon- Officials from RO,
Operational |Aligarh, UPPCB

Inspection report annexed|
as Annexure-X

17.03.2023| Operational |«

District
Administration,
Aligarh,

RO- Aligarh,
UPPCB,

The brick kiln operations
were stopped by spraying
water through fire tenders.
However, no EC was|
recommended. EC may be
calculated considering 2nd
repeat violation. Inspectiom{
report annexed as
Annexure-XI

07.04.2023| Operational |

SDM, Aligarh,
Mining officer,
Aligarh,

RO- Aligarh,
UPPCB,
Police dept.
Aligarh.

The brick kiln operations
were stopped by spraying
water through fire tenders.
However, no EC was
recommended. EC may be
calculated considering
3rd repeat  violation.
inspection report annexed|
as Annexure-XII

Revocation of closure order dated 04.04.2022

The brick-kiln owner vide letter dated 07.08.2023, requested RO, Aligarh,

UPPCB. to revoke the closure direction dated 04.04.2022. He also submitted

that the first CTO was issued in the name of M/s Sukesh Kumar B.K.O dated

07.02.1997 (which was the old name of M/s Shriram Ent Udhyog). Copy of

the letter dated 07.08.2023 from brick kiln owner is annexed as Annexure-

XIII.

Considering the request, the RO, Aligarh, UPPCB inspected the said brick

kiln on 11.08.2023 and made following observations;
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a. As per the available record in UPPCB, first time CTO was issued in the
name of M/s Sukesh Kumar B.K.O. on 07.02.1997.

b. The brick kiln was found to be on Zig-Zag/High Draft system.

c. Monitoring platform, porthole and stairs were found installed on stack.

d. The brick kiln is established and operational before 27.06.2012.

The RO, Aligarh, forwarded the inspection report to HO UPPCB vide letter
dated 02.09.2023. Based on the said inspection report, UPPCB revoked the
closure order dated 04.04.2022 vide their letter dated 15.09.2023. Copies
of the inspection report and revocation order dated 15.09.2023 are annexed

as Annexure-XIV and Annexure-XV respectively.

IV. Issuance of Consent to Operate (CTO) to the brick-kiln

The brick-kiln owner applied for CTO on 17.09.2023 through on-line portal.
Upon receipt of the online application, RO, Aligarh, UPPCB inspected the
brick kiln on 18.09.2023. The CTO was subsequently issued to the brick-kiln
on 09.10.2023, with validity until 30.06.2028. Copy of the CTO application,
inspection report and CTO are annexed as Annexure-X VI, Annexure-XVII and

Annexure-X VIII respectively.

V. Revocation of CTO issued by UPPCB

Further, a complaint was received by RO Aligarh, UPPCB through District
Magistrate, Aligarh, whereby, the complainant has alleged that UPPCB has
granted consent to M/s Shri Ram Eint Udhyog based on false documents i.¢ by
submitting the copy of earlier consent granted by UPPCB on 07.02.1997 in the
name of M/s. Sukesh Kumar (B.K.O.), located at Gatta no. 247, Rampur Majra
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Bhudia. Tehsil Atrauli, Aligarh. As reported by the complainant, brick-kiln
namely M/s. Sukesh Kumar (B.K.O.) is located at Gatta no. 247, Rampur
Majra Bhudia, Tehsil Atrauli, Aligarh, whereas brick-kiln namely M/s Shri
Ram Ent Udhyog is located at Gatta no. 37, Chhongwa, Chharra, Tehsil
Atrauli, Aligarh, both are located at different locations and not the same. Copy

of the complaint is annexed as Annexure-XIX.

Based on the above mentioned complaint, a notice was served to the brick-
kiln owner on 07.12.2023 by UPPCB to submit the clarification and proof of
address, location and gata number etc. within 03 days. In this regard, no reply
was received and CTO was revoked by UPPCB, vide letter dated 19.12.2023.
Copies of the notice dated 07.12.2023 and revocation order dated 19.12.2023

are annexed as Annexure-XX and Annexure-XXI respectively.

In this regard, Additional District Magistrate (Administration), Aligarh also
submitted the factual report to District Magistrate, Aligarh on 22.03.2024,
regarding issuance of CTO to the said brick kiln based on the false documents
submitted by project proponent. The major highlights of the report are as

follows:

a. On the basis of evidences, it is clear that brick kiln namely M/s Sukesh
Kumar B.K.O. is located at Gata no. 247, Rampur Majra Bhudia, Tehsil
Atrauli, Aligarh and brick kiln namely M/s Shri Ram Ent Udhyog is located
at Gata no. 37, village: Chhongwa, Chharra, Tehsil Atrauli, Aligarh, it is
clear from the above facts that the brick kilns in question are situated at
different villages and are not same.

b. On the basis of investigation, it was observed that forged documents were
submitted by the Project Proponent, Smt. Rani Devi, and without verifying

the said documents, CTO was issued by then Regional Officer, Aligarh,
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UPPCB. A copy of the ADM report dated 22.03.2024 is annexed as
Annexure- XXII.

A team of Officials from SDM office, Aligarh and RO, Aligarh, inspected the
brick kiln on 30.01.2024 and found non-operational. A copy of the inspection

report is annexed as Annexure-XXIII.

A team of officials from SDM, Atrauli and RO, Aligarh inspected the brick kiln
on 04.03.2024 and brick kiln was found operational. A copy of the inspection
report dated 04.03.2024 is annexed as Annexure-XXIV.

A team of officials from RO, Aligarh, UPPCB. inspected the brick kiln on
21.03.2024 and found operational. For operating the brick kiln without valid
CTO, an EC of Rs. 1,06,250/- for 17 days of violation (from 05.03.2024 to
21.03.2024) was recommended by RO, Aligarh to HO, UPPCB vide letter dated
22.03.2024. It has been observed that EC has been calculated without
considering the repeat violation factor. Since violations occurred repeatedly, EC
may be recalculated considering repeated violations ie. by 2 times on 1%
repetition. Copies of inspection report and letter from RO, Aligarh to HO,
UPPCB are annexed as Annexure-XXV.

A team of officials from RO, Aligarh UPPCB, visited the brick kiln on
01.05.2024 and found operational. For operating the brick Kiln without valid
consent, an EC of Rs. 5.12,500/- for 41 days of violation (22.03.2024 to
01.05.2024) was recommended by RO. Aligarh, to HO, UPPCB vide letter dated
06.05.2024. It has been observed that EC has been calculated considering
repeated violation factor (two times). Since violations occurred repeatedly on
04.03.2024, 21.03.2024 and 01.05.2024, EC may be recalculated considering

repeated violations i.e. 4 times on 2™ repetition. Copy of the inspection report
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and letter from RO, Aligarh, UPPCB to HO, UPPCB ais annexed as Annexure-
XXVI.

A team of officials from RO. Aligarh UPPCB, inspected the brick kiln on
06.05.2024 and brick kiln was found operational. For operating the brick kiln
without valid consent, an EC of Rs. 1,25.000 for 05 days of violation (from
02.05.2024 to date of inspection 06.05.2024) was recommended by RO,
Aligarh, UPPCB to HO, UPPCB vide letter dated 07.05.2024. It has been
observed that EC has been calculated considering repeated violation factor (4
times). Since violations occurred repeatedly on 04.03.2024. 21.03.2024,
01.05.2024 and 06.05.2024, EC may be recalculated considering repeated
violations 1.e. by 8 times on 3rd repetition. A copy of the letter from RO,

Aligarh, UPPCB to HO, UPPCB are annexed as Annexure-XXVII.

VI. Closure Direction dated 07.05.2024 issued by UPPCB to the brick-kiln

[n view of the non-compliances by the brick-kiln, closure direction dated
07.05.2024 was issued by UPPCB and directed to remain closed and not to
operate without having valid consent. A copy of closure order dated

07.05.2024 is annexed as Annexure- XX VIII.

VII. Inspections to verify the enforcement of closure direction dated
07.05.2024
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Date
inspection

oflOperational Inspection
Status Team

Remarks

10.05.2024 | Operational [Officials from,

RO,  Aligarh
UPPCB

EC of Rs. 2,00,000/- for 04 days of
violation (from 07.05.2024 to
10.05.2024) recommended by RO,
Aligarh, UPPCB to HO, UPPCB vide
letter dated 13.05.2024, Annexure-
XXIX. The EC has been calculated
based on the methodology developed

by CPCB and taking into
consideration repeated  violation
factor 8 times for considering
violation on 04.03.2024,

21.03.2024, 01.05.2024, 06.05.2024
fand 10.05.2024)

15.05.2024

Operational |officials from
District

IAdministration,
IAligarh and
RO,  Aligarh,

UPPCB

Stopped by the Joint team. Inspection|
report annexed as Annexure-XXX.
However, no EC was recommended.
IEC may be calculated considering]
Sth repeat violation.

VIII.

Show Cause Notice to the brick kiln

The UPPCB vide letter dated 31.05.20

24 issued Show Cause Notice to the

brick kiln owner, for imposition of EC for an amount of Rs. 16,81,250/
(Rs. 7.37. 500/- for 59 days + Rs. 1,06,250/- for 17 days + Rs. 5,12,500/-
for 41 days + Rs. 1,25,000/- for 5 days + Rs. 2.00.000/- for 4 days )

However, no EC has been recovered till the date of inspection by CPCB

1.e. 30.05.2024. A copy of the Show Cause Notice is annexed as Annexure-

XXXI.

10
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6. CONCLUSION:

The brick kiln was found non-operational on the day of inspection by
CPCB on 30.05.2024.

The brick kiln was operating without valid CTO and in violation of Uttar
Pradesh Brick Kilns (Siting criteria for establishment) Rules, 2012, hence
closure order was issued by UPPCB vide order dated 04.04.2022.

The Nearest habitation from the alleged brick kiln is Chhongwa village
(having more than 20 houses). which is at around 600 meters distance from
brick kiln. There is also a mango orchard at a distance of around 560
meters. The alleged brick kiln is not in accordance with the Uttar Pradesh
Brick Kilns (Siting criteria for establishment) Rules, 2012, which stipulates
that Brick kilns should be established at a minimum distance of 01
kilometre from habitation and 800 meters from fruit orchards. The siting
criteria of the alleged brick kiln is also not in accordance with the
MoEF&CC notification dated 22.02.2022, which stipulates that Brick kilns
should be established at a minimum distance of 0.8 kilometre from

habitation and fruit orchards.

The closure order dated 04.04.2022 was revoked by UPPCB vide letter
dated 15.09.2023. Subsequently. CTO was granted by UPPCB, vide letter
dated 09.10.2023. The CTO was revoked by UPPCB vide letter dated
19.12.2023.

As per the report submitted by ADM, Aligarh, the Project Proponent
obtained the CTO by submitting forged documents.

Further, the brick -kiln was found operational without valid CTO and
closure order dated 07.05.2024 was issued by UPPCB.

The UPPCB vide letter dated 31.05.2024 issued Show Cause Notice to the

brick kiln owner, for imposition of EC for an amount of Rs. 16,81,250/

11
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(Rs. 7,37, 500/- for 59 days + Rs. 1,06,250/- for 17 days + Rs. 5,12,500/-
for 41 days + Rs. 1,25,000/- for 5 days + Rs. 2,00,000/- for 4 days).
However, no EC has been recovered till the date of inspection by CPCB

i.e. 30.05.2024.

viil.  The Project Proponent is reported to be a repeated violator.

ix. As per the methodology developed by CPCB, EC may be calculated by
considering the deterrent factor for repeated violations, i.e. 2 times on 1*
repetition, 4 times on 2™ repetition and 8 times on further repetitions.

X. As directed by the Hon'ble NGT vide order dated 29.04.2024, the UPPCB

may take necessary action for the above violations following the principles

.Qsj-'(
o

Date: 09.07.2024 Anamika Sagar
Additional Director & Divisional Head (IPC-V)
Central Pollution Control Board, Delhi

of natural justice including recovery of EC.

12
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Item No. 04 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 487 /2024

Sandeep & Anr. Applicant(s)

Versus

Uttar Pradesh State Pollution Control
Board & Ors. Respondent(s)

Date of hearing: 29.04.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON

HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Mr. Sandeep, Applicant in Person

ORDER

1 In this original application, Applicant has raised the grievance that
at Village Chhongwa, Police Station Chharra, Tehsil Atrauli and Janpad
Aligarh, illegal brick kiln is being operated by the project proponent,
Shriram Ent Udhyog. The further allegation is that no NOC/consent
under the Air (Prevention and Control of Pollution) Act, 1981 and the
Water Air (Prevention and Control of Pollution) Act, 1974 has been
obtained by the project proponent and that on 04.04.2022, the closure
order was passed by the Uttar Pradesh Pollution Control Board (UPPCB),
but in spite of the said closure order, the project proponent is running
the Ent Bhatta. It is further the case of the Applicant that Environmental
Compensation (EC) of Rs. 7,37,000 was imposed by the UPPCB upon the
project proponent but that was only a paper formality and no efforts have

been made to recover the said EC.

2. Learned Counsel for the Applicant submits that on the complaint of

the Applicant further action was initiated for imposition of EC and by

13
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order dated 22.03.2024 for the violation of 17 days from 05.03.2024 to
21.03.2024, EC of Rs. 1,06,250/- was imposed. He submits that the
brick kiln is operating illegally and no effective action has been taken and
no EC has been recovered and subsequently on the basis of the incorrect
papers submitted by the project proponent consent has been granted
which was revoked on complaint by the Applicant. He submits that the

brick kiln in question is still operating.

3. The OA raises issue relating to compliance of the environmental
norimns.
4. Hence, we require the representative of the Member Secretary,

Central Pollution Control Board (CPCB) to carry out the spot inspection,
ascertain the truthfulness of the allegation and also find out the status of
implementation of the closure orders as also the orders of imposition of
EC and the status of imposition of EC for all the past violations. The
representative of the Member Secretary will carry out this exercise within
a period of two months from today and will submit a copy of the report to
the Registrar General of the Tribunal and another copy of the report to
the Member Secretary, UPPCB, who, on receipt of the report, will take
appropriate action by duly following the principles of natural justice and
will submit the action taken report before the Registrar General of the

Tribunal within four months by e-mail at judicial ngtfaigov.in preferably in

the form of searchable PDF/OCR Support PDF and not in the form of
Image PDF. If found necessary, the matter will be listed for consideration

before the Bench.

5. The OA is accordingly disposed of.

14
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6. A copy of this order be forwarded to the Member Secretaries of

CPCB and UPPCB by e-mail for compliance.

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM
April 29, 2024
Original Application No. 487 /2024
DV

15
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Annexure-li

Photographs of the site inspection:
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10. Further order of the Hon’ble Supreme Court in the same matter is dated 13.05.2022 inter-alia is as
lollows:-
“We record the submission of Shri Nidhesh Gupta, learned senior counsel, that. in fact, 95 per cent of the units are
making use of agricultural residue also. We would expect that in view of the rather encouraging results revealed
from the test conducted at Baghpat, the units will make every attempt 1o make use of maximum amount of
agricultural residue along with coal so that the prospect of the threat to environmental pollution is reduced to the

minimum possible.

We further make it clear that the units are permitted to operate only till 30th June, 2022, subject to all the
conditions imposed in earlier orders.
We add two conditions for the units to be allowed to operate:
(1) All units will provide platforms for conducting the monilonnﬂr of the pollution having minimum dimension of 4
feet by 6 feet.
(2) The diameter of the portholes in all the units shall be not less than 4-5 inches diameter.
We further direct that in all the units portholes must be of the size we have indicated. Surprise inspections as
envisaged in the earlier orders are to be continuously conducted with utmost vigour and action in terms of the
inspections conducted shall be taken by the appropriate authority. :

We further direct that in all the units portholes must be of the size we have indicated. Surprise inspections

as envisaged in the earlier orders are to be continuously conducted with utmest vigour and action in terms of the
inspections conducted shall be taken by the appropriate authority.” )
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Even though the orders of the Hon’ble Supreﬁ;e Court are in relation to NCR, District Aligarh being close to NCR
and having regard to air quality of AIigarh, the said directions will apply in relation to operation of brick kilns in
Aligarh District also. As observed ;.ﬁ_ﬁ'iier, only those brick kilns be allowed to operate whose location is as per
siting norms, those who have requisite consents and compliance with terms of consent and compatible with the
assimilative air quality of the area.

TR B IR TR, o Srerarg uRad HaTer!, WA WaHR & Afefbae= GS.R.143(E)
feies 22 BRAR), 2022 ¥ RFT—] SaRtAoT & waw ¥ FfoRad o= R 1 &

All new brick kilns shall be allowed gnly with zig-zag technology or vertical shaft or use of piped natural Gas as
Fuel in brick making and shall comply to these standards as stipulated in this notification.

The existing brick kiln which are not:followmnr zig-zag technology or vertical shaft or use piped Natural Gas as
fuel in brick making shall be converte to zig-zag technology or vertical shaft or use piped Natural Gas as fuel in
brick making within a period of (a) ong year in case of kilns located within ten kilometer radius of nonattainment
cities as defined by Central Pollution (Eontrol Board (b) two years for other areas. Further, in cases where central
Pollution Control Board/State Pol lutif:in Control Board/ Pollution Control Committees has separate[y laid down
timelines f'or conversion such orders shall prevail.
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FORM 1

CONSOLIDATED CONSENT & AUTHORIZATION

Application for consent for discharge/continuation of discharge under section 25/26 of the Water
(Prevention and Control of Pollution)Act ,1974 and for emissions/continuation of emission under section 21
of the Air (Prevention and Control of Pollution) Act, 1981 and for grant/renewal of authorisation for
generation or collection or storage or transport or reception or recycling or reuse or recovery or pre-
processing or co-processing or utilisation or treatment or disposal of hazardous and other waste under
Hazardous and other waste (Management and Transboundary Movement) Rules 2016 read with
Environment (Protection) Act 1986. '

From, Dated

M/s SHRI RAM EINT UDHYOG (OLD NAME 17/09/2023
SUKESH KUMAR BKO), VILL. CHHAUGAWA,

SIRSA ROAD, RAMPUR MUDIA, CHHARRA,

TAHSIL ATROULI, DISTT.

ALIGARH,ALIGARH,

City: CHHAUGAWA

Block:Atrauli

District: ALIGARH

To,

The Member Secretary,

U. P. Pollution Control Board,
Lucknow.

Sir,

I/We apply for Consolidated Consent to Operate and Authorization under section 25/26 of the Water
(Prevention and Control of Pollution) Act, 1974, under Section 21 of the Air (Prevention and Control of
Pollution) Act, 1981 and Hazardous and other Waste (Management and Transboundary Movement) Rules
2016 noted under Environment (Protection) Act 1986 to make discharge/emission/disposal of hazardous and

sl

other waste from
RANI DEVI for a period upto 1 years

2 The annexure, appendices other particulars and plans in triplicate are attached herewith.

3 I/We further declare that the information furnished in the Annexure, appendices and plans is correct
to the best of my/our knowledge.

4, I/We hereby submit that in case of change either of the point or the quantity of discharge or its

quality, a fresh application for CONSENT shall be made and until such CONSENT is granted no
change shall be made

5i I /We hereby agree to submit to the Bcard and application for renewal of consent one month in
advance of the date of expiry of the consent period
6. I/We undertake to furnish other information within one month of its being called by the Board.
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Accompaniments:-

Yours faithfully,
Signature
Name of the applicant: RANI DEVI

Address of the Applicant: VILL. CHHAUGAWA,
SIRSA ROAD, RAMPUR MUDIA, CHHARRA,
TAHSIL ATROULI, DISTT. ALIGARH
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ANNEXURE TO FORM [ ‘?

New  Outlet
J NOTE- Any applicant knowingly giving incorrect information or suppressing any information pertaining

thereto shall be liable to be punished under the Act.

While filling this Annexure the applicant not concerned with any of the item shall state 'No concerned'
against the relevant one:

7. Is the industry/factory for which application is made No
closed on Sunday/Holiday

8.  State working days per year and working season for the
industry/factory

9. a) Number of workers attending the factdry shift wise &/ 30
or per day :
b) Number of workers residing in the premises : 20

Mar to Jun

10.  For local bodies only:-
a) Present population : NA.
b) Population covered under regular sewer facilities : N.A
¢) population having septic tank/Soak pit facilities : N.A
d) Population covered by consérvancy latrines : N.A.

11.  For Industries Only:-

A. Give the list of raw materials

Raw Material
Name

Material Trade
Name

Qty

Principle Use

MUD & WATER

MUD & WATER

20000

MIXING

Fuel Details:-

Fuel ' Consumption
Others 3

B. Give the list Products and By Product Details

Product Name Quantity
BRICK 20000

ByProduct Name -'Licence Qty Installed Qty
N.A. 0 0

C. Give the list of possible Inter-mediate Products:

Name of Product Quantity per month
0 0

Section A _
12.  State daily quantity of water utilized :



13.

14.

L3,

16.

17.

18.

19.

20.

21,

65

Source Consumption Quantity
Domestic 2.0
Industrial 3.0

A) State the hourly maximum and daily quantity of effluents arising from land/premxses for which

the apphcatlon is made:

Generation .

Domestic

1.6

Waste Water Generation Quantity

Industrial

0.0

(B) State how measurement of rate and quantity are carried --

out:

State whether storm water drains are kept separate from

Industrial / Domestic Effluents?

(a)ls domestic effluent allowed to get mixed in industrial

effluents?

(a)Describe if any treatment industrial or domestic effluent

or one for combined effluent is made.
If yes, state the process of treatment in brief

(b)Is the quantity of effluent emanating either without or

after treatment approved by the authority?

Yes

No

Yes

Yes

(c)If approved, furnish the authority (Two certified copies

to be sent)

(d)If any effluent from any shop/ shops toxic? If so

volume of this effluent
Is there any provision for disposal ?

Name

Status (Already made)

Status (proposed to)

Domestic effluent in the
underground strata

. Yes

No

State the area of land used for
(a)Above in Hectares

Give the quantitative disposal of effluent in liters provided for the places mentioned below

Name

Mode

Mixed

[s there any provision for equalizing or made holding lagoons of tanks

Name

Mode

Domestic

1.6

Industrial

0.0

Is sufficient land available / can be made available? In

Yes

case pumping effluent: on lands have to considered.
(a)Give details of composition of Domestlc / Industrial / Combined effluent in respect of the

Following

Name of Efﬂuent_

Effluent before treatment

Effluent after treatment

Note:-

1) Furnish a copy of the analysis report of representative samples carried out by a competent laboratory
2) Methods of determination as approved by the Board will be followed for determination of above

mentioned parameters.

(b)Is the effluent toxic

No

47



23.

24.

13.

& (0)State if the Industrial effluent is having
(d)Is there any hidden change of temperature exceeding

10*¢ at any time

66

Yes

g
Unpleasant Smell

(a)Are facilities available with the applicant for carrying out the following test of the waste waters
Name Existing Proposed
(b)If yes, give details of equipments BRICK KILN CHANGE IN HYDRA
TECHNIQUE.
GREEN BELT DEVELOPED
AROUND THE SITE. -
Has the land/premises, etc., for which the application is Yes
made open?
Highly polluting material : NO
Toxic Organic Inorganic Microbilogical : Cooling Tank
State details for solid waste _
Type of Solid | Composition Quantity Method of | Method of
Waste : Collection __Disposal
Section A
New
Fuel Consumption in Tonnes/day ;
Fuel Name | Daily Unit Calorific | Ash Sulphur Others
Comsumpt value contents contents
ion(T/day)
WOOD & |3 Metric 0 0 0 0
COAL Tonnes/D
ay.
Atmospheric Emission from each stack
Total no. of stacks: 1
Material for construction of |BRICK ETC.,
Stack:
Stack Attached to: Hot Air Generator ,
Height above ground level(in 335
metres):
Height above roof(in metres): 25,
Stack Top: Round ,
Inner dimensions (in meters): 0.0,
Gas quantity-m”3/hr; 0.0,
Flue gas temperature 'C: 0.0,
Exit velocity of gas/sec: 0.0,

(a) Flue gas emission
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14.
13

16.

17.

18.

19.

20.

67

«
Stack Type of | Quantit | Type of | So2 Nox CO/HC | Particul | Others
No. fuel y of firing ates
fuel/hr
1 WOOD |3
&
COAL
(b) Process Emission
Quantity of | So2 Co2 Analysis of | Particulates | Other
gas (in vent in mg/Nm3 | Specify
Nm*3/hr) hydrocarbon
s o
(c) Particulate analysis
(d) Chemical Composition(if available)
Give details of flue gas sampling arrangements Do
Give details of laboratory faclhtles avallablc for .
analysis of emission
[s there sufficient space available for installing air
pollution control equipment
Details of Air Pollution :-
Stack Name Equipment Name State

State the total quantity of air handled by ventilation equipments,specify size and no.of
equipments, installed or to be installed

Equipment Name Equipment Size No. of equipments Status

Give the following details

(a) Total investment in the factory and the year of : Investment:-AS PER BALANCE SHEET
investment, Year of Investment is :-2023

(b) The estimated expenditure for implementation of :--
the scheme to control air pollution

(c) Expenditure incurred to update progress
achieved(physical) for air pollution control, if any,
and the year/years of investment along with physical
progress achieved. The firm should give details of
action taken to date and the expenditure incurred and
the time required for the scheme.

(d) Annual operation and maintenance-cost of Air
Pollution Control Plant, if any

(¢) Further action that is being taken up by the firm

to control air pollution,

Other relevent information, if any -
Signature
Name and Address of the applicant on
behalf of : RANI DEVI ,VILL.
CHHAUGAWA, SIRSA ROAD,

RAMPUR MUDIA, CHHARRA, TAHSIL
ATROULI, DISTT. ALIGARH
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Explanatory Notes for filing in form and the Annexure .

The notes are given only for those items for which explanations is considered desirable .

Form-

1. Here mention the name of the owner of the landfpremlses, if other than the applicant industry or factory in
continuation of legal business as per Air (Prevention and Control of Pollution) Act,1981. If the
land/premises belongs to the factory/ industry, say self

2. Here mention the date up to which the consent is sought for.

Annexure to form- \

'Existing ‘'means that which is operation at the time of applying for consent .

‘New" that which has been modified due to change in quantity and/or quality of emission.

‘Altered' means that which has been modified due to change in quantity and/or quality of discharge
arrangement and/or point of discharge etc.

[tem 1 : Here mention name of the owner of the land/premises if other than the applicant industry or factory
in continuation of of legal busines as per Air (Prevention and Control of Polution ) Act ,1981 if
tand/premises belong to the factory/industry-say self .

[tem 1(a) : The industrtes are categorised based on the investment as follows : Major industry- having
investment of more than 2 crores. Medium industry- having investment of 10 lakhs to 2 crores.Small scale
industry having investment of less than 10 lakhs rupees

In place of above criteria kindly give category as per latest notification

[tem 2 : Here give the registered name of the industry/institution factory/local bodies etc under which the
business is carried out.

Item 6 : Applicable to only those are as which are prohibited areas such astheOrdinance Factories, Mint, etc.
Item 10(c) : Here State the temperature in C in summer winter monsoon and post monsoon seas on.

[tem 10(d) : Here state the seasonal average wind direction and speed in and around the site of the plant. The

above information can be had from representative Meterological centre .
Item 13 : Analysis of the flue gas emission, process emission and particulars analysis should be done 101

each stack, emissions. Where ever stacks are not provided the shop floor specific concentration should be
reported . Chemical Analysis of particulars matter in the emission should be furnished giving details such as
organic matter ,metals ,non-metals , redioactive, substances, asbastos, silicates etc.

Item 17 : Here mention the detailed specifications of control system used or proposed to be used with

efflciency . Also furnish ihe layout of the control system with dimensions.
[tem 18 : Here state the total quantity of ventilation air handled by equipments' such as roof extractors,

Evaporative coolers etc

Additional Documents suggested for submission:

| : Separate Demand Draft towards consent fee Water & Air .
2 : Annual Report or certificate frorn Chartered Accountants in support of fixed assets,current assets and

current liabilities .
3 : Layout plan showing the location of stacks (chimneys), effluent treatinent plant, effluent disposal areas,
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Name and Address of the Firm on behalf
of which application is made : RANI DEVI
,VILL. CHHAUGAWA, SIRSA ROAD,
RAMPUR MUDIA, CHHARRA, TAHSIL
ATROULI, DISTT. ALIGARH
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:“;‘hﬁ o Uttar Pradesl* Pol!ution Control Board

%‘%EPV Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828,272083 1, Fax:0522-2720764, Email: mro@upmb,in. Website: www.uppch.com

193199/UPPCB/Aligarh(UPPCBRO)/CTO/both/ALIGARH/2023 Date: 09/10/2023

"To,

M/s
M/s SHRI RAM EINT UDHYOG (OLD NAME SUKESH KUMAR'BKO)

VILL. CHHAUGAWA, SIRSA ROAD, RAMPUR MUDIA,
CHHARRA, TAHSIL ATROULI, DISTT. ALIGARH,ALIGARK

Application Id-
22836921

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Ceontrol of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA is hereby granted to M/s SHRI RAM EINT UDHYOG (OLD NAME SUKESH K'/MAR BKO)
located at VILL. CHHAUGAWA, SIRSA ROAD, RAMPUR MUDIA, CHHARRA. TAHSIL
ATROULI, DISTT. ALIGARH,ALIGARH,. subject to the provisions of the Water Act, Air Aci and the

orders that may be made further and subject to following terms and conditions :-
1. This CCA M/s SHRI RAM EINT UDHYOG (OLD NAME SUKESH KUMAR BKO) granted lox iie

period from 18/09/2023 to 30/06/2028 and valid for manufacturing of following products.

S  |Produet Quantity Unit |
No i
1 |BRICKS 20000 Numbers/Day ]

2. Conditions under Water(Prevention and Control of Pollution) Act -1974 as amended :-
(i) The daily quantity of effluent discharge (KLD) :-

|

Kind of Effluent Quantity(KLD) | Treatment facility | Discharge point |
|

Septic Tank Ny

Domestic 1.6

(ii) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality

In case of stoppage of functioning of ETP, production has to be stopped immediatcly and this Board has to
be intimated by fax/phone/email with a report in this regard to be dispatched immeciately.
(iii) The treated effluent shall be recycled to the maximum extent and should be reused withi: Lie premus:s
for garc uing etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the dnit from time-to-time :-

Industrial Effluent Quality Standard

’ S.No. [ Parameter [ Standard ]l

{i\‘r'-) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board fas to be intimated by fax/phone/email with a report in this regard to be

dispatched immediately.
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L

continuously so as to achieve the quality of the treated sewage to the following standards.

: !S No. lParameters f-Standards —[
3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :-
i) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generition of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards.

; A]r Pollution Source Details

S No. Air '/I'ype of fuel |  Stack no Control Height of
Pollution Device Stack
Source
1 STACK | COAL & 01 Particulate | 30 Meter
L WOOD Matter

Emmission Quality Standards

S No. Stack no I Parameters Standards

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
unmediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately
. (i) The unit will not use any type of restricted fuel.

- iii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure as is
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time : from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

Standards for Industrial | Commercial | Residential Silence
Noise level in Area Area Area Zone
db(A) Leq

Day |Night| Day |Night| Day |Night| Day | Night
Time | Time | Time | Time | Time | Time | Time | Time

75 70 65 55 55 45 50 40

4. Essential documents to be submitted by the Industry/Unit as Applicable :-

(1) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(i1) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit has to comply with the following specific & general conditions. Non compliance of any provision of

this CCA and provisions of the Water Act, Air Act and Hazardous and Qther Wastes (Management and

Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.

7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of

Environment, Forest and Climate Change, Uttar Pradesh. You are directed to develop Miyawaki Forest as

per the SOP available at URL:-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
“~this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the

amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/~ (Rs. Fifty Thousand

Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-

compliance of this direction, your consent will be revoked by the Board.
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?If the unit uses the ground water and requires the permission from SGWA/CUW A 10T water avsuavuvn
then the industry will have to obtain No oﬁjcction certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:- _
1. The applicant shall get analysed the samples of effluent/cmission/hazardous wastes at least once in a three

month from the laboratory recognized by the MoEF and shall report to the UPPCB.
2. The applicant shall however, not without the prior consent of ihe Board bring into use any new or altered

outlet for the discharge of effluent or gases emission or sewage wasi# from the unit.

3. Treated Industial waste water and domestic waste water shall be disnosed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not
complying with stipulated conditions or any further direction/instruction issued by the Board, legal action
shall be initiated against the applicant. l

5. The applicant shall maintain good house keeping, All valves/pipes/sewer/drains etc. must be leak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control équipment and stack for smooth sampling/monitoring of efficiency of pollution contro! systems.
7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended 10
occur in excess of standards laid down, such information shall be reported to the Board's offices and ali
other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.
9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack

only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensat:on also in such cases as decided by
the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge

point or emission point
12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as

may be necessary.

Specific Conditions:-
On the basis of observations made in Inspection report dated 18.09.2023 of for this consent to operate is

granted for M/s Shri Ram Ent Udhyog, (Old Name M/s Sukesh Kumar B.K.0.), Vill. Chhaugawan, Sirsa
Road, Rampur Mudia, Chharra, Tahsil Atrauli, Distt. Aligarh. Recommended for grant of conditional
consent (Water & Air) for valid upto period of dated 30.06.2028 for manufacturing 20,000 Bricks/Day with
following special conditions :-

1. This consent M/s Shri Ram Ent Udhyog, (Old Name M/s Sukesh Kumar B.K.0.), Vill. Chhaugawan, Sirsa
'Road, Rampur Mudia, Chharra, Tahsil Atrauli, Distt. Aligarh.

2. This consent is depend on order of Hon;ble National Green Tribunal O.A. No. 253/2021, in which it is
mandatory that order of the Hon;ble Supreme Court/High Court/Nation Green Tribunal orders passed for
NCR Region will also be applicable for Brick Kilns for District Aligarh. Owners of the Brick Kilns shall
insure to comply the every point of the said order. Otherwise this consent shall be assumed as révoked or
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calceneu. _ -
3. Owner of the Brick Kiln shall ensure the all the commitments made in notarized affidavit, in which he has

committed that I/We will make/convert the ordinary the Brick Kiins to Zig-Zag/Hydra technology within the

three months from the date of issued the consent before operation of the Brick Kilns.

4. Brick Kiln shall be operated in such a manner that ambient air quality should not be adversely affected

the surrounding environment by the fugitive emissions emitted during brick kiln operational/processing

period. Brick Kiln owner shall provide/may pacca Road,/Khadanja around the trench as well as within

premises of the Brick Kiln and also installed/provide the water sprinkling systems as water sprinkler stand

post to suppress/mitigate the dust emissions.

5. The brick kiln must ensure full compliance of prescribed emission standards as notified by Ministry of

Environment and forest, Government.of India via serial no. 74 of Schedule-I in notification no. GSR 543(E)

dated 22.07.2009 issued under Environment (Protection) Rules, 1986.

6. Brick Kiln shall ensure adequate plantation and green belt within the premises.

7. This consent is valid on/]y”'for product, products capacity and quantity mentioned above.

8. Industry shall obtain prior approval before making any modification in product/process /fuel/plant

machinery. Failing which consent would be deemed void.

9. Brick Kiln shall abide by directions given by Hon'ble Supreme Court, High Court, National Green

Tribunals, anffal Pollution Contrel Board and Uttar Pradesh Pollution Control Board for protection and

safeguard of environment from time to time.

10. Brick kiln is directed to fully comply the conditions mention in environmental clearance issued by

Dis:fict Level Environment impact Assessment Authority and obtained the E.C. from District Level

Environment impact Assessment Authority before the operational of Brick Kiln.

11. Brick kiln shall not use hazardous waste like spent organic solvent, oily residue, pet coke, filter press
_bake, and other wastes like plastic, rubber, leather cutting etc. shall not be used as fuel.

12. Brick kiln shall provide permission to this office issued by Zila Panchayat and Mining Department within

three month from date of issue of this consent to operate.

13. The brick kiln should comply the notification issued under the Environment (Protection) Act., 1986.

14. The brick kiln should installed lighting arrestor as per the PWD norms or any other standard design for

brick kiln to avoid the damage to stack caused due to lighting attack.

15. Brick kiln should submitted the compliance report of this consent order to this office within one months.

16. Ash content should be used for low lying land filling in a scientific manner.

17. Brick Kiln should be change her Brick kiln in Zig-Zag/Hydra technique before running season &

compliance the order of Hon’ble NGT.

18. Brick Kiln cannot operate without change the Brick Kiln in Zig-Zag/Hydra technique .

19. Brick Kiln should obtain NOC for ground water from Ground Water Authority and sent the NOC copy to

this office within 3 month. :

20. Brick Kiln Shall be Complying of condition of Environment Clearance issued DEIAA.

21. Brick Kiln shall be pay any dues regarding Air & Water Fees. ;

22. Brick Kiln shall be sent Stack Monitoring Report in running session. -

23. Brick Kiln should be operate after the compliance of order of O.A. No. 253/2021 Hon’ble NGT.

24, Its consent (Water/Air) is depend on the order of Hon’ble NGT in the O.A. No. 253/2021.

25. Brick kiln installed the water sprinkler system for the controlling of dust.

26. Its consent (Water/Air) is depend on the order of Hon’ble NGT in the Contempt Application (Civil) No.

6897/2022. :

27. Show Cause notice dt. 19.05.2023 issued by H.O. against its brick kiln for the E.C. of Rs. 7,37,500.00. If

its show cause notice approved with E.C. by the H.O. If brick kiln not deposited its E.C. then its consent be

revoked.
28. Brick kiln compliance the conditions of own affidavit dt. 19.09.2023, which is deposited by brick kiln
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Jwner.
29, Brick kiln submitted the photocopy of' Jur consent of 1998 in its off’ ice. Brick kiln submitted the original

copy of consent year 1998, in the absence of its ‘original copy, its consent Air & Water will revoked.
30. Brick Kiln developed the green belt as per Buidelines around the Brick Kiln make the pacca floor in
around the trench & Ghati for 15 ft. for the controllncr of dust before the operational of Brick Kiln the outer

side of Brick Kiln.

Please note that consent to operate will be revoked, in 2ase of, non compliance to any of the above
mentioned conditions. Board reserves its right for amendmeni or cancellation of any of the conditions
specified above. Industry is directed to submit its first compliance report regarding above mentioned specific

and general conditions in this office.

Digitally signed
Jaipal ey o
/' Date:2023.10.09

S 1 ﬂgh 11:34:23 +05'30"
JAIPAL SINGH

g REGIONAL OFFICER (1)

Copy to:
e . Jaipal g
Chief Envitonment Officer, C-4, U.P. Pollution Control Board, Lucknow. Sinald s o
Ing

11:34:36 +05'30

JAIPAL SINGH
REGIONAL OFFICER (I
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